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vosftl to i ort Hollyood ovies

10771. SHRI MUKHTIAR SIN H 
MALIK

SHRI CH1MANBHAI H. 
SHUKLA

SHRI . M. BANATWALLA

Will the Minister of IN ORMATION 
AND BROADCASTIN be leased to 
State

(a) hether there is any roosal 
under overn ents consideration  to 
i ort better Hollyood ovies,

(b) if so, na es and nu ber of the 
fils hich arc likely to be brouht 
to India tor screen and

(c) the total aount of forein ex
chane likely to be sent thereon

THE MINISTER O IN ORMATION 
AND BROADCASTIN (SHRI L. K. 
ADVANI) (a) The Motion icture 
Exort  Association  of  A erica 
(M EAA) are alloed to i ort bet
een 100—150 Hollyood and  other 
M..EA.A. flls every year under an 
aree ent since  1975. The secific 
titles he i orted are subject to 
a roval by overn ent of India. Last 
areeent hich exired on 1--1979 
has been extended by three onth s. 
attern of future arraneents as re
ards i ortation of forein  feature 
fils is under consideration.

(b) The nu ber of fils to be i
orted into the country  ill deend 
uon the roduction rora es  in 
other countries. It is  therefore not 
ossible to ive the titles of the fils 
hich, ill be i orted.

(c) The forein exchane reuire
ents for the i ort of fils ill de
end uon factors like roduction ro
ra e* in other countries, the ar
raneent to be finalised ith M EAA 
tc. in the case of fils i orted by 
MEAA there is no initial invest ent 
t   exchane. Liited reatria-

out of the ross earnins fro 
fils i orted and exhibited in 
Wi* it eritted to the M..BJV.A.

ress reorts on SEX ODDESSES 
O MADRAS

10772. SHRI CHIMANBHAI H.
SHUKLA

DR. BIJO MONDAL
SHRI , M. BANATWALLA

Will the Minister of IN ORMATION 
AND BROADCASTIN be leased to 
state

(a) hether overn ent have seen 
the ress reorts in the ONLOOKER 
dated the 15th Aril, 1979 under the 
headin  SEX  ODDESSES O 
MADRAS and

(b) if so, hether overn ent ro
ose to ban to screen such ovies 
and if not, the reasons thereof

THE MINISTER O IN ORMATION 
AND BROADCASTIN (SHRI Lu K. 
ADVANI) (a) es, Sir.

(b)  All fils are exained by the 
Board of il Censors in accordance 
ith the rovisions of the Cine ato
rah Act, 1952 and  the uidelines 
issued thereunder. Accordin to these 
uidelines, the Board has, inter alia* 
to ensure that hu an sensibilities are 
not offended by vularity,  obscenity 
and deravity. ils considered suit
able for unrestricted ublic exhibition 
are ranted U certificates. ils hich 
are considered by the Board as un
suitable for exhibition to non-adults ax 
ranted A certificates.  ils hich- 
are not found suitable for ublic ex
hibition by the Board   are refused 
censor certificate. urther, ortions of 
fils hich are considered objection
able are deleted by the Board before 
certification.

Out of the titles nfentioned in the 
article, certificates in resect of fils 
AVALUDE RAVUKAL (Her nihts) 
(Maiayala) and THAMBURATTr 
(Royal o an)  (Maiayala)  ere 
cancelled by the Board, because they 
ere exhibited in a for other than 
the ones in hich they ere certified. 
Cases filed by the a licants are end
in in courts of la.




